BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

E.A No. 16 OF 2019
In
ORIGINAL APPLICATION NO. 153 OF 2014
IN THE MATTER OF:

Indian National Trust for Art and Cultural Heritage ....... PETITIONER
VERSUS
Government of NCT of Delhi& Ors. ... RESPONDENT

MEMO OF PARTIES (As Per ORDER DATED 01.05.2025)

Indian National Trust for Art and Cultural Heritage
71, Lodi Estate, New Delhi 110002 ... PETITIONER
VERSUS

1. Government of NCT of Delhi
Through the Chief Secretary
Delhi Secretariat
|.P. Estate, New Delhi 110002 ... Respondent No. 1

2. Government of Haryana
Through the Chief Secretary
Haryana Secretariat, Chandigarh-160017 ... Respondent No. 2

3. Union of India
Through the Secretary,
Ministry of Water Resources,
River Development and Ganga RejuvenationShram Shakti Bhawan
Rafi Marg, New Delhi — 110001 ... Respondent No. 3

4. Union of India
Through the Secretary
Ministry of Environment, Forests and Climate Change
Indira Paryavaran Bhawan, JorbaghRaod
New Delhi-110003 ... Respondent No. 4

5. Central Ground Water Board
BhujalBhawan
NH-1V, Faridabad- 122001 ... Respondent No. 5

6. Union of India
Through the Secretary,
Ministry of Urban Development
NirmanBhawan
New Delhi-110002. ... Respondent No. 6

7. National Capital Region Planning Board
Core-1V B, First Floor,
India Habitat Centre, Lodhi Road
New Delhi-110003 ... Respondent No. 7

8. Delhi Development Authority
VikasSadan, INA,
New Delhi-110023 ... Respondent No. 8



9. Haryan Urban Development Authority
C-3, Sector 6, Panchkula,
Haryana.-134107 .. Respondent No. 9

10. Delhi Police
Through the Commissioner of Police
Delhi Police Headquarters ITO,
New Delhi-110002 ... Respondent No. 10

11. Haryana Police
Through the Director General
Police Headquarters,
Sector-6, Panchkula Haryana-134107 ... Respondent No. 11

12. National Wetland Authority
Wetlands Division,
Indira Paryavaran Bhawan,
Jorbagh Road, New Delhi-110003
Email: secy-moef@nic.in ... Respondent No. 12



mailto:secy-moef@nic.in

